
 LOK  SABHA  DEBATES

 LOK  SABHA

 Monday,  May  7,  976/Vairsakha
 2t  3898  (Saka)

 Tne  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (MR.  SPEAKER  in  the  Chair}

 ,PAPERS  LAID  ON  THE  TABLE

 Adora,  R8rort  or  NCDC,  NEw  DFLAr
 for  ‘1974-75.  ann  ‘CoRRIGENDUM’  To

 *  Awnva.  Rerorr  or  ICAR  For  ‘1971-72

 :  THB  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  4ND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 ह"  77  YADAV):  Sir,  on  behalf  of  Shri
 A,  ©  George,  I  beg  to  iay  on  the  Table
 &  cupy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  National
 Ceoperative  Development  Corporation,
 New  Delhi,  for  the  year  1974-75,  under
 sub  section  (3)  of  section  4  of  the
 Natiwnal  Cooperative  Development
 Corporation  Act,  29€2.  (Placed  in
 Library.  See  No  LT-i6857/76  |

 8&1,  on  behalf  of  Shr  Shah  Nawaz
 Kion,  |  beg  fo  lay  on  the  Tavl>  a
 ‘Corrigendum’  to  the  Aunual  Report  of
 the  Indian  Council  of  Agriculsurai
 Research,  New  Delhi,  for  the  year
 1971-72,  [Placed  in  Library.  See  No
 LT.0858/  76]
 Notipicartons  unpeER  CENTRAL  ExcIse

 Runs,  944

 TRE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  DEPARTMENT  OF
 है. +'/ "10  AND  BANKING  (SHRI
 PRANAB  KUMAR  MUKHERJEE):  I
 beg  to  lay  on  the  Table  a  copy  each  of
 Notifications  Nos.  GSK  97(£),  GSR.
 3I8(2)  and  GSR,  3I0(E)  (Hindi  and
 Wayhlgh  versions)  published  in  Gazette

 हित  18-1

 PY
 cf  India  dated  the  lst  May,  975  issu-
 ed  under  the  Central  Exc.se  Rules.  944
 together  with  an  explanetory  memo-
 randum.  (Placed  in  Ibrary.  See  No.
 LT-0859/76}.

 Tamu.  Naov  ComMMErciaL  Crops
 ASSESSMENY  AcT,  7976

 SURI  D.  P.  YADAV,  Sir,  on  behalf
 of  Shn  Annasahib  P.  Shinde,  I  beg  to
 lay  cn  the  Table  a  copy  of  the  Tamil
 Nadu  Commercial  Crops  Assessment
 Act,  976  (Hind:  and  English  versions)
 (President's  Act  No,  5  of  976)  publish.
 ed  m  Gazette  of  India  dated  the  4lat
 March,  ‘1976,  under  su’>-cection  (3)  of
 section  3  of  the  Tamil  Nadu  State
 Legitature  (Delegation  sf  Powers)  Act,
 Ie  [Piaeed  in  Libeury  See  No.

 +  T-30860/76  ]

 ANNUAL  REPORTS  OF  AGO-INDUSTBIAL
 Corporations  or  UP  «nn  JAMMy  &
 KASHMIR  FOR  1974-75,  1971-72  &  ‘1972~
 73,  a  STATEMENT  &  NOTIFICATIONS  UNDER

 Wit  Lrrt  (PROTEcTION)  Act,  972

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 TRRIGATION  (SHRI  PRABHUDAS
 PATEL)  I  beg  to  lay  cor  the  Tabte—

 ay  A  copy  each  of  the  folicwing
 Reports  (Hindi  and  English
 versions)  under  sub-sectioy  a
 of  section  65995  of  the  Scm-
 panies  Act,  956

 Annual  Report  of  the  U  P.
 State  Agro-industrial  Cor-
 poration  Linuted,  Lucknow,
 for  the  year  1974-75,  along
 with  the  Audited  Accounts
 and  the  comments  of  the
 Comptroller  ond  Auditor
 General  hereon.  [Pleced
 1 ज  Library.  See  No,  LT-
 10861/76  ]


